
    

  

     
 

   
 

        
      

  
 

  

    

         

 

 

 
  

 
  

   

            

               

              

              

    

   



CP No. 1066/18/ NCLT/MB/MAH/2017

For the Petitioner side not been aSreeable to the proposal that has come Iorward from

the Debtor side, both the parties are directed to 6le written submissions, if any, on 10.7.2017.

List this matter on 10.7.2017.
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V. NALLASENAPATHY
Member (Technical)

B.S.V. PRAKASH KUMAR
Member (.Judicial)
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